
OFFICE qF T,HE PRINCIPA,L DISTRICT & SESSIONS JUDGE (HRs): DELHI

'f

SI. No.] Name of Sr. PA/PA

nI :hanshyam
S/o Sh. JaI Bhagwan
EC : 3056

s m3i
EC : 3155

3.

4.

5.

. 6.

7.

8.

9.

s

EC : 3129

5 m
EC : 3524

msm
EC : 3425

13;

S

EC : 3099

The following transfers

Sh, Deepak i=
S/o Sh. Harish Chander
Joshi
EC : 84073616

Ms. Rekha Yadav

W/o Sh. Remant Yadav
EC : 22110726

Sh. Manish Kumar
EC : 71484496

Sh. Pawan Kr Va5hlsht

S/o Sh. Harphool Singh
EC : 3419

M;i;;eTKumarl
D/o Sh. Hare Krishna

Choudhary

Ms. Savita Yadav

W/a Sh Rakesh Kumar
Yadav

Ms. Sujata

D/o Sh Harish Kumar
EC- 69061604

Ms. Priya Jarwal

D/o- Sh. Suresh Kumar
Jarwai

ORDER

& postings are hereby made,

From
PA in Ulmtnh. Ashutosh

Kumar, PO (MACT)-01, Central

DistrIct, Tis Hazari Courts, Delhi.

PA in the court of Dr. Kamini Lau,
District Judge (Commercial Court)-02,
Central District, TIs Hazart Courts,

DelhI.

me court of Sh. Lal Singh,

District Judge' (Commercial Court).01,
South-East DIstrict, Saket Courts, New
DelhI.

PA in the court of Ms. Montka Saroha,
PO, Labour Court-02, Rouse Avenue

Court Complex, New Delhi.

PA in the court of Sh. Gaurav Gupta,

Spl. Judge (NDPS), South District,

Saket Courts, New Delhi.

PA in the court of Sh. RaJeev Bansal,

District Judge (CommercIal 'Court)

(Digital)44, South District, Saket

Courts, New Delhi.
r

over by Sh. Gaurav Gupta, the then
ASJ.09, South-East DIstrIct, Saket

Courts, New Delhi. LSince aboIIshed\

PA in the court previously presided

over by Sh. Gaurav Gupta, ASJ+39,

South-East District, Saket Courts, New

Delhi. {Since abolished\

PA in the court previously presIded

over by Sh. Dharmender Singh, ASJ-

08, South-East District, Saket Court,

New DelhI. (Since abolished;

a previously presided
over by sh. Dharmender Singh, the
then ASi-08, South-East District, Saket
Court, New Delhi. {Since abolished;

ii of Sh. Dharmender

Singh, ADJ-01, West DIstrict, Us
Hazarl Courts, Delhi.

Sr. PA in the court previously presided

over by Sh. Chander Mohan, ASJ-071

South District, Saket Courts, New

Delhi. LSince abolished)

mmMously presIded

over by sh. Chander Mohan, the then
ASI-07# South District1 Saket CourtS

New DelhI. Lsince aboIIshed)

a

Court Complex, New Delhi.

wIth i[nrnqdiqtein official exigency,

To
r rt of Dr. Kamini Lau ,

DistrIct Judge (Commercial Court)-

02, Central District, TIs Hazari

Courts, Delhi.

PA in the Office ' Pool, Central

DistrIct, TIs Hazari Courts, Delhi.

PA in the court of Sh Rajeev Bansal,

DIstrict Judge (Commercial Court)
(Digital) 44, South DistrIct, Saket

Courts, New Delhi.

1 1. Lal SIngh,

District Judge (Commercial Court)-

01, South-East District, Saket

Courts, New Delhi.

PA in the court of Ms. Manika

Saroha, PO, Labour Court.02, Rouse
Avenue Court Complex, New Delhi.

e

DIstrIct, Us Hazari Courts, Delhi

a Mmurav
Gupta, Spl. Judge (NDPS)/. South
DIstrict, Saket Courts, New Delhi.

PA in the OffIce Pool, Central

District, ns Hazan Courts, Delhi

PA in the court of Sh. Dharmender

Singhr ADJ-01, West DIstrIct, ns

Hazarl Courts, Delhi.

FA in the Office Pool, Central

District, Tis Hazari Courts, DelhI.

mInG–POOl, Central

District, Us Hazari Courts, DelhI.

r Sh. Chander

Mohan, PO, Labour Court-06, Rouse

Avenue Court Complex, New Delhi.

ml b Central

DIstrict, Us Hazari Courts, DelhI.

1

Distrlctr Tls Hazari Court$ DelhI•
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15. 1 MS. Swatl JaIn
EC : 41840798

Ms. Roma Singh
EC: (3289 / 99838616

16.

Sh. Yougal Kishore
EC : 13706

17.

Ms. Anita Vohra

W/o Late Sh. Ryan Vohra
EC : 3521

18.

19. Ms. Jyoti ngga
W/o Sh. Neel Kamal KuJur
EC : 56837136

20. Ms. Ruby Jain

W/o Sh. NikhH Jain
EC : 13703

Sh. Deepen
S/o Sh. Shankar Jha
EC : 21357771

21.

gate :-
1• Ms• RubY Jain, PA EC: 13703 (mentioned at SI. No. 20) is hereby directed to upload all the orders due for uploading-

which have been passed during your postIng wIthIn one week positively and submit the report to Sh, Rbi Kumar

SIngh MM (NI Act), DigItal Court'03, Central, Tis Hazari Courts, DelhI failing which dIsciplinary actIon shall be

InItIated against you, as per IUles.

2• All the abovementIoned Sr.PA/PA are hereby stand relieved from their respectIve place of postIng & further
directed to join duty at theIr transferee statIons forthwIth,

3. Non'campliaqce of the transfer/postIng orders ImmedIately/proceeding on leave shall be considered deliberate

Insubofdlnatlon and the officials shall be placed under suspensIon and disciplinary action shall be taken against the
offIcials, as per rules.

N,.20330 - 1 1 6

Copy fOIwarded for information and necessary action to:-

The Ld' PrIncipal DistFia & Sessions Judge, West/ South-East/South/East, DelhI/New Delhi
The Ld' PrincIpal District & Sessions Judge-cum-Spl Judge, (PC Act) (CBI), Rouse Avenue Court

Cornplex, New Delhi.
The Ld• Officer In-Charges, Accounts Branch, Central/ West/ South-East/South/East, Delhi/New Delhi.

The Personal Office of the undersigned.
The OffIcers/OfficIals concerned.
The Sr. A.O 0) / A.O.(J)/ Admn. Branch, Central/ West/ South-East/south/East, Delhi/New Delhi
The DeaIIng Officialr Personal FIle, AdminIstration Branch-1, Central, Us Hazari Courts, Delhi.
The Dealing Offldatr Leave Section, Room No. 114, Central, ns Hazari Courts, Delhi
The Dealing OffIcIal, ACR Cell, Central, ns Hazarl Courts, Delhi.

1.
2.

3.
4.
5.
6.
7.
8.
9.

Ms PA in the Office Pool, Central

ASJ (spl. FTC), East- ' District 1 District, TIs Hazari CourtS Delhi. -
Karkardooma Courts, Delhi

Sr. PA in the Couns. Swatl

Katiyar ASI (SpI. PFC), East DistrIct
Karkardooma Courts, DelhI
PA in the court of Sh. Ashutosh

Kumar, PO-MACT-01, Central

District, Tis Hazari Courts, Delhi.

Sr.PA in the Office Pool, Central

DistrIct, Tis-Hazarl Courts, Delhi

I cmini Lau ,

District Judge (Commercial Court)-
02, Central District, Us Hazari

Courts, DelhI.

PA in the Court of Sh. Ashutosh

Kumar, PO-MACT-01, Central

District, Tis Hazari Courts, Delhi..

1. Mayank
Aggarwal, MM.09, Central District,

as Hazari Courts, DelhI.

{tIll further orders)
mI. Mayank
Aggarwal, MM-09, Central DIstrict;

Us Hazari Courts, DelhI.
(till further orders)

PA in the Office Pool, Central
DistrIct, Tis Hazari Courts, Delhi.

I

Singh, MM (NI Act), Digital Court-03, 1 Kumar, PO (MACT)-01, Central

Central DIstrict, Tis Hazari Courts, I District, Tis Hazari Coutts, Delhi.
DelhI

mle court of Sh. Raj Kumar
Singh, MM (NI Act), Digital Court-
03, Central DIstrIct, Us Hazari

Courts, Delhi.

PA in the Office Pool, Central
DistrIct, Tis Hazarl Courts, DelhI.

aVe,b
(GIRISH KATHPAUA)

PRINCIPAL DISTRICT & SESSIONS JUDGE (HCIs)

'WI
Dated, Delhi tI} WAR 2823

I

JAdmn.I/P&T/Has/2023

:omputer Branch, Central, Tls Hazari Courts, Delhi.

Hazari Courts, Delhi

PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs}
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